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Areas where Stabilisation/Rehabilitation Nedded

Written Answers

FEBRUARY 28, 1997 to Questions 40

4. Total No. of unstable area as 1 49
identified till to-day
Stabilisation Action Taken o1
Estimated reserve blocked below : 443.23
unstable areas (in mt.)

7. Population likely to be affected : 12821¢

8.  Estimated capital requirement for
void identification for areas
suggested for stabilisation

A. Rupee component (in Rs. million) : 608.02

B. Foreign Exchange (in million US §) : 33.53
9.  Thematic Mapping

A. Rupee component (in million) : 6.0

B. Foreign Exchange (in million US §) : 0.10

10. Evacuation and rehabilitation of
total unsafe areas

A. Estimated capital required . Rs. 37809.86
million
B. Value of coal likely to be released : Rs. 110800

million
11. Stabilising the densly populated
unstable areas and evacuating
the other unstable areas
A. Estimated capital for stabilisation . Rs. 5803
million
B. Estimated capital for rehabilitation : Rs. 7450.30
million
C. Value of coal likely to be release : Rs. 68186
million

12. Haripur Village

13. Dhangarpati

14. Pai Asbon Village

15. Kuldanga Village

16. Kenda Village

17. Dhasal Village

18. Kumarbazar (Raniganj Town)
19. Porarbandh (Raniganj Town)
20. Pottary Area (Raniganj Town)
21. Arun Talkies (Raniganj Town)
22. Gowala Basti (Raniganj Town)
23. Hurmadanga Village

24. Old Egara Village

25. Sanihal Basti (Jemehari)

26. Nandi Village

27. Jamuria Bazar

28. Jamuria Village

29. Shibpur Village

30. Chattimdanga

31. Kumardiha Village

32. Bhutdoba

33. Balirambagan

34. HPG

35. Ushagram Village

36. Reckitt Colman

37. Borachak Village

38. Fetepur Village

39. Narsamuda Village

40. Bonbiddi Village

41. Aluthai/Bharatchak Village
42. Chottodhemo Village

43. Kendua Village

44, Pankiary

45. Sanotoria Village

46. Jonakpura Village

47. Falsadanga

48. Begunia Village

49. Barakar Town

Statement-ll
Summarised Data

1. Area of the Raniganj coalfield 1 1530. sq. km.

Total Unstable Area
Area of Unstable Locations

: 11.81 sq. km.
4.83 sq. km.

FERA Violation

*112. SHRI UTTAMSINGH PAWAR : Will the
Minister of FINANCE be pleased to state :

(a) the details of the private sector companies
against whom cases of FERA violation have been
registered/detected since July, 1996 till date; and

(b) the amount involved in each case?

THE MINISTER OF FINANCE (SHRI P.
CHIDAMBARAM) : (a) and (b) The Enforcement
Directorate have registered 198 cases against private
sector companies since July, 1996. Names of some of
the major cases are as under :

1. M/s. ITC Ltd.

2. M/s. Shaw Wallace & Co.

3. M/s. MVR Group of Companies
4. WM/s. Dipper Investments Ltd.

5. M/s. Kiron Group of Companies.

Enforcement Directorate has undertaken
investigations in these cases. Amount involved in each
of the case cannot be assessed at this stage.



